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REVISED APPEARANCE
ITEM NO.1501               COURT NO.5               SECTION XII

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Petition(s) for Special Leave to Appeal (C)  No(s).19574/2021

(Arising out of impugned final judgment and order dated  01-11-2021
in WP No.7765/2021 passed by the High Court Of Judicature At Madras
At Madurai)

PATTALI MAKKAL KATCHI                              Petitioner(s)

                                VERSUS

A. MAYILERUMPERUMAL & ORS.                         Respondent(s)
(With applns for exemption from filing c/c of the impugned judgt 
intervention/impleadment)
 
WITH
SLP(C) No. 19378/2021 (XII)
(With applns for exemption from filing c/c of the impugned judgt)

SLP(C) No. 19916/2021 (XII)
(With applns for exemption from filing c/c of the impugned judgt)

SLP(C) No. 19776/2021 (XII)
(With applns for exemption from filing c/c of the impugned judgt)

SLP(C) No. 19582/2021 (XII)
(With applns for exemption from filing c/c of the impugned judgt)

Diary No(s). 28073/2021 (XII)
(FOR PERMISSION TO FILE PETITION (SLP/TP/WP/..) 
(With applns for exemption from filing c/c of the impugned judgt)

SLP(C) No. 19658/2021 (XII)
(With applns for exemption from filing c/c of the impugned judgt)

SLP(C) No. 19401/2021 (XII)
(With applns for exemption from filing c/c of the impugned judgt)

SLP(C) No. 19683/2021 (XII)
(With applns for exemption from filing c/c of the impugned judgt)

SLP(C) No. 20167/2021 (XII)
(With applns for exemption from filing c/c of the impugned judgt)

SLP(C) No. 21069/2021 (XII)
(With applns for exemption from filing c/c of the impugned judgt)
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SLP(C) No. 21070/2021 (XII)
(FOR PERMISSION TO FILE PETITION (SLP/TP/WP/..)(With applns for 
exemption from filing c/c of the impugned judgt)

SLP(C) No. 2312-2342/2022 (XII)
(With applns for exemption from filing c/c of the impugned judgt)
 

Date : 31-03-2022 These matters were called on for pronouncement of
judgment  today.

For the parties :
                    Mr. G.Sivabalamurugan, AOR

Mr. S.Thananjayan, Adv.
Mr. Ilavarasan, Advocate

                   Ms. Promila, AOR

Mr. B.Karunakaran,Adv.
Mr. M.R.Jothi Manian,Adv.
Mr. Sasikumar,Adv.
Mr. Elavarasan,Adv.

                   Mr. Anoop Prakash Awasthi, AOR

Mr. MN Rao Sr.Adv.  
Mr. S. Thananjayan, AOR
Mr. K Balu,Adv.
Mr. M.R.Jothimanian adv

Mr. Radhakrishnan, Sr.Adv.  
Mr. S. Thananjayan, AOR
Mr. K Balu,Adv.
Mr. M.R.Jothimanian adv

                
                   Mr. Balaji Srinivasan, AOR

Mr. Gowtham Kumar,Adv.
Ms. Pallavi Sen Gupta,Adv.
Ms. Garima Jain,Adv.
Ms. Aakriti Priya,Adv.
Md. Shahrukh,Adv.
Mr. Prateek Yadav,Adv.
Mr. Suhail Ahmed,adv.
Ms. Lakshmi Rao,Adv.

Mr. C.S.Vaidyanathan,Sr.Adv.
Mr. Gowtham Kumar,Adv.
Ms. Diksha Rai, AOR
Mr. Ankit Agarwal,Adv.
Mr. Prateek Bhardwaj,Adv.

Dr. Abhishek Manu Singhvi Sr Adv 
Mr. Varun K Chopra Adv.
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Mr. Amit Bhandari, Adv.
     Mr. D.Kumanan, AOR

Mr. Naman Joshi, Adv.
Mr. Yash Johri, Adv.
Mr. Sheikh F. Kalia, Adv.
Mr. Guneet Sidhu, Adv.

Mr. Rakesh Dwivedi,Sr.Adv.
Ms. Sanskriti Pathak, Adv.

Mr. Rakesh Dwivedi,Sr.Adv.
Mr. V.Krishna Murthy,Sr.Adv.

         Mr. D.Kumanan, AOR

Mr. P.Wilson,Sr.Adv.
         Mr. D.Kumanan, AOR

Mr. Mukul Rohtagi,Sr.Adv.
Mr. V.Krishna Murthy,Sr.Adv.

         Mr. D.Kumanan, AOR

Mr. M.Yogesh Kanna, AOR
Mr. RajaRajeshwaran. S, Adv
Mr. P.M. Vishnu Varthanan, Adv
Mr. R. Vignesh, Adv

Mr. M.Yogesh Kanna, AOR
Mr. Prabhu Rama Subramanian,Adv.
Mr. Raghunatha Sethupathi,Adv.
Mr. Karuppaiah Mayyappan,Adv.
Mr. Raja Rajeshwaran,Adv.
Mr. Murugendran,Adv.
Mr. K.Nagendra Prasad,Adv.
Ms. Priya R.,Adv.

Mr. Colin Gonsalves,Sr.Adv.
Mr. Shiyas Kumar,Adv.
Mr. Satya Mitra,AOR

Mr. K.M.Vijayan,Sr.Adv.
Mr. S. Gowthaman, AOR
Ms. M.Venmani,Adv.

Mr. Beno Bencigar,Adv.
Mr. K.V.Jagdishwaran,Adv.
Mr. N.P.Haibila,Adv.

                    Mr. Parijat Kishore, AOR

                    Mr. Satya Mitra, AOR

Mr. Jaideep Gupta,Sr.Adv.
Mr. Nishe Rajen Shonker, AOR
Mr. Anu K.Joy,Adv.
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Mr. Alim Anvar,Adv.

Mr. Dama Seshadiri Naidu, Adv. 
Mr. M.P.Parthiban, Adv.  
Mr. R. Sudhakaran, Adv. 
Mr. Ananvay Anandvardhan, Adv. 
Mr. Siddharth Chapalgaokar, Adv. 

Mr. S. Nagamuthu, Sr Adv. 
Mr. Gopal Shankaranarayanan, Sr. Adv. 
Mr. M.P.Parthiban, Adv.  
Ms. Shalini Mishra, Adv. 
Ms. Shivani Vij, Adv. 

Mr. V. Prakash, Sr. Adv. 
Mr. M.P.Parthiban, AOR, 
Mr. Porkodi, Adv. 
Mr. S. Ramasubramanian, Adv. 
Mr. A.S.Vairawan, Adv. 
Mr. C. Ramar, Adv. 

     
Mr. G.Ananda Selvam,Adv.
Mr. Mayil Sami K.,Adv.
Mr. Muthu Ganesa Pandian,Adv.
Dr. Ram Sankar,Adv.
Dr. A. Santhakumaran,Adv.
Mr. S.Vinayak,Adv.
Mr. Sanchit Maheshwari,Adv.

                    Ms. Lakshmi Ramamurthy, AOR

Mr. R.Balasubramanian,Sr.Adv.
Mr. P. V. Yogeswaran, AOR
Mr. Ashish Kumar Upadhyay,Adv.
Mr. Y.Lokesh,Adv.
Mr. V.sibi Kargil,Adv.
Mr. Arun Singh,Adv.
Mr. Anubhav Chaturvedi,Adv.
Mr. Abhisar Thakral,Adv.
Mr. Pankaj Agarwal,Adv.
Mr. N.B.V.Srinivasa Reddy,Adv.
Mr. N.Suresha,Adv.

Mr. G.S.Mani,Adv.
Mr. Rajesh Maurya,Adv.
Mr. Abhay Singh Yadav,Adv.
Mr. Kunwar Siddartha,Adv.
Mr. Ajay Singh,Adv.
Mr. R. Sathish, AOR

Mr. R.Anand,Adv.
Mr. Nithin Saravanan,Adv.
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Ms. Arunima Singh,Adv.
Ms. Priyadarshini,Adv.
Mr. Ridhim Malhotra,adv.
Ms. Manicka Priya Saravanan,Adv.

                    Mr. Karunakar Mahalik, AOR

                    Mr. Pranav Sachdeva, AOR
                    Mr. Amrish Kumar, AOR

Mr. Raghunatha Sethupathy B,Adv.
Mr. Karuppaiah Meyyappan,Adv.
Ms. Priya R,Adv.

                    Mr. K. Paari Vendhan, AOR

Mr. K. Paari Vendhan, AOR
Mr. Rahul Kaushik,Adv.
Mr. Sanjay Visen,Adv.
Mr. A.Rajarajan,Adv.

Mr. Sanjay Kumar Visen,Adv.
Mr. Babita Mishra,Adv.

Mr. Prabhu Ramasubramanian,Adv.
Mr. Raghunatha Sethupathy B. Adv.
Mr. G.Murugendran,Adv.
Mr. Karuppaiah Meeyyappan,Adv.
Ms. Priya R.,Adv.

                    Mr. Rajeev Maheshwaranand Roy, AOR             
   

       Hon’ble Mr.Justice L.Nageswara Rao pronounced

the judgment of the Bench comprising His Lordship and

Hon’ble Mr.Justice B.R.Gavai.

Permission to file Special Leave Petition is

granted.

Leave granted.

The appeals are disposed of in terms of the

signed  reportable judgment. Pending applications, if

any shall also stand disposed of.

     (Geeta Ahuja)                            (Anand Prakash)
     Court Master                              Court Master

(Signed reportable judgment is placed on the file)
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(FOR PERMISSION TO FILE PETITION (SLP/TP/WP/..)(With applns for 
exemption from filing c/c of the impugned judgt)

SLP(C) No. 2312-2342/2022 (XII)
(With applns for exemption from filing c/c of the impugned judgt)
 

Date : 31-03-2022 These matters were called on for pronouncement of
judgment  today.

For the parties :
                    Mr. G.Sivabalamurugan, AOR

Mr. S.Thananjayan, Adv.
Mr. Ilavarasan, Advocate

                   Ms. Promila, AOR

Mr. B.Karunakaran,Adv.
Mr. M.R.Jothi Manian,Adv.
Mr. Sasikumar,Adv.
Mr. Elavarasan,Adv.

                   Mr. Anoop Prakash Awasthi, AOR

Mr. MN Rao Sr.Adv.  
Mr. S. Thananjayan, AOR
Mr. K Balu,Adv.
Mr. M.R.Jothimanian adv

Mr. Radhakrishnan, Sr.Adv.  
Mr. S. Thananjayan, AOR
Mr. K Balu,Adv.
Mr. M.R.Jothimanian adv

                
                   Mr. Balaji Srinivasan, AOR

Mr. Gowtham Kumar,Adv.
Ms. Pallavi Sen Gupta,Adv.
Ms. Garima Jain,Adv.
Ms. Aakriti Priya,Adv.
Md. Shahrukh,Adv.
Mr. Prateek Yadav,Adv.
Mr. Suhail Ahmed,adv.
Ms. Lakshmi Rao,Adv.

Mr. C.S.Vaidyanathan,Sr.Adv.
Mr. Gowtham Kumar,Adv.
Ms. Diksha Rai, AOR
Mr. Ankit Agarwal,Adv.
Mr. Prateek Bhardwaj,Adv.

Dr. Abhishek Manu Singhvi Sr Adv 
Mr. Varun K Chopra Adv.

     Mr. D.Kumanan, AOR
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Mr. Rakesh Dwivedi,Sr.Adv.
Mr. V.Krishna Murthy,Sr.Adv.

         Mr. D.Kumanan, AOR

Mr. P.Wilson,Sr.Adv.
         Mr. D.Kumanan, AOR

Mr. Mukul Rohtagi,Sr.Adv.
Mr. V.Krishna Murthy,Sr.Adv.

         Mr. D.Kumanan, AOR

Mr. M.Yogesh Kanna, AOR
Mr. RajaRajeshwaran. S, Adv
Mr. P.M. Vishnu Varthanan, Adv
Mr. R. Vignesh, Adv

Mr. M.Yogesh Kanna, AOR
Mr. Prabhu Rama Subramanian,Adv.
Mr. Raghunatha Sethupathi,Adv.
Mr. Karuppaiah Mayyappan,Adv.
Mr. Raja Rajeshwaran,Adv.
Mr. Murugendran,Adv.
Mr. K.Nagendra Prasad,Adv.
Ms. Priya R.,Adv.

Mr. Colin Gonsalves,Sr.Adv.
Mr. Shiyas Kumar,Adv.
Mr. Satya Mitra,AOR

Mr. K.M.Vijayan,Sr.Adv.
Mr. S. Gowthaman, AOR
Ms. M.Venmani,Adv.

Mr. Beno Bencigar,Adv.
Mr. K.V.Jagdishwaran,Adv.
Mr. N.P.Haibila,Adv.

                    Mr. Parijat Kishore, AOR

                    Mr. Satya Mitra, AOR

Mr. Jaideep Gupta,Sr.Adv.
Mr. Nishe Rajen Shonker, AOR
Mr. Anu K.Joy,Adv.
Mr. Alim Anvar,Adv.

Mr. Dama Seshadiri Naidu, Adv. 
Mr. M.P.Parthiban, Adv.  
Mr. R. Sudhakaran, Adv. 
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Mr. Ananvay Anandvardhan, Adv. 
Mr. Siddharth Chapalgaokar, Adv. 

Mr. S. Nagamuthu, Sr Adv. 
Mr. Gopal Shankaranarayanan, Sr. Adv. 
Mr. M.P.Parthiban, Adv.  
Ms. Shalini Mishra, Adv. 
Ms. Shivani Vij, Adv. 

Mr. V. Prakash, Sr. Adv. 
Mr. M.P.Parthiban, AOR, 
Mr. Porkodi, Adv. 
Mr. S. Ramasubramanian, Adv. 
Mr. A.S.Vairawan, Adv. 
Mr. C. Ramar, Adv. 

                   

Mr. G.Ananda Selvam,Adv.
Mr. Mayil Sami K.,Adv.
Mr. Muthu Ganesa Pandian,Adv.
Dr. Ram Sankar,Adv.
Dr. A. Santhakumaran,Adv.
Mr. S.Vinayak,Adv.
Mr. Sanchit Maheshwari,Adv.

                    Ms. Lakshmi Ramamurthy, AOR

Mr. R.Balasubramanian,Sr.Adv.
Mr. P. V. Yogeswaran, AOR
Mr. Ashish Kumar Upadhyay,Adv.
Mr. Y.Lokesh,Adv.
Mr. V.sibi Kargil,Adv.
Mr. Arun Singh,Adv.
Mr. Anubhav Chaturvedi,Adv.
Mr. Abhisar Thakral,Adv.
Mr. Pankaj Agarwal,Adv.
Mr. N.B.V.Srinivasa Reddy,Adv.
Mr. N.Suresha,Adv.

Mr. G.S.Mani,Adv.
Mr. Rajesh Maurya,Adv.
Mr. Abhay Singh Yadav,Adv.
Mr. Kunwar Siddartha,Adv.
Mr. Ajay Singh,Adv.
Mr. R. Sathish, AOR

Mr. R.Anand,Adv.
Mr. Nithin Saravanan,Adv.
Ms. Arunima Singh,Adv.
Ms. Priyadarshini,Adv.
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Mr. Ridhim Malhotra,adv.
Ms. Manicka Priya Saravanan,Adv.

                    Mr. Karunakar Mahalik, AOR

                    Mr. Pranav Sachdeva, AOR
                    Mr. Amrish Kumar, AOR

Mr. Raghunatha Sethupathy B,Adv.
Mr. Karuppaiah Meyyappan,Adv.
Ms. Priya R,Adv.

                    Mr. K. Paari Vendhan, AOR

Mr. K. Paari Vendhan, AOR
Mr. Rahul Kaushik,Adv.
Mr. Sanjay Visen,Adv.
Mr. A.Rajarajan,Adv.

Mr. Sanjay Kumar Visen,Adv.
Mr. Babita Mishra,Adv.

Mr. Prabhu Ramasubramanian,Adv.
Mr. Raghunatha Sethupathy B. Adv.
Mr. G.Murugendran,Adv.
Mr. Karuppaiah Meeyyappan,Adv.
Ms. Priya R.,Adv.

                    Mr. Rajeev Maheshwaranand Roy, AOR             
   

       Hon’ble Mr.Justice L.Nageswara Rao pronounced

the judgment of the Bench comprising His Lordship and

Hon’ble Mr.Justice B.R.Gavai.

Permission to file Special Leave Petition is

granted.

Leave granted.

The appeals are disposed of in terms of the

signed  reportable judgment. Pending applications, if

any shall also stand disposed of.

     (Geeta Ahuja)                            (Anand Prakash)
     Court Master                              Court Master

(Signed reportable judgment is placed on the file)
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